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KHAN) : (a) and (b). While there is pre-
sently no plan of the type referred to, the
development of fertilizer capacity in the
country is made with reference to techno-
economic, demand and other relevant con-
siderations. In planning development of
such capacity, the views, if any, of State
Governments and other agencies concerned
are also hept in view,

Mannfacture of drilling rigs In India

2692 SHRI C, K. JAFFER SHARIEF.
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Rumamia has heen the prin-
cipul supplier of rigs which are being used
on various on-shore drilling sites;

(b) whether any decision to manufacture
the drilung rigs in India was taken on =
priority basis to secure facilities to find
new ol fields 1n quickest possible time;
and

(c) f so, the names of the countries
whih have come forward to assist India,
alongwith their terms of agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND

CHEMIC (SHRI  SHAHNAWA/
KHAN): (a) No, Sir
(b) Yes, Su

{c) Except for the existing collaboration
of HEC, Ranchi with USSR for certain
capacity of rigs, no other country has come
forward so far to assist India in the manu-
facture of drilling rigs.

Purchase of Goods and Machinery from
Foreign Countries for Indian Rallways

2693. SHRT NAWAL KISHORE
SHARMA. Will the Minster of RAIL-
WAYS be pleased to state:

(a) whether Government are considering
to set up a body to go into the detalls of
the purchase of goods and machinery for
us¢ 1n Indian Railways from foreign coun-
tries;
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(b) if so, the salient features of the pro-

posal and when the report of the body is

expected by Government; and

(¢) the estimated foreign exchange to be
saved by Indian Railways as a result of
the implementations of the report ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) There is
no proposal at present to set up a body
to go into the details for purchase of goods
and machinery for use on Indian Railways
from foreign countries

(b) and (c) Does not arise in view of
teply against (a) above.
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